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Central AdministratiW Tribunal Luckno

Con

Lucknow this,

Ltempt Petition No.
IN

Origiinal Application321/2'

the 16th day of Sejitember, 2009

Hon’ble Ms. Ssidhna Srivastava, M
Hon’ble Dr.

Madan Mohan aged about 
Packer/M.P. B akshiK aTal

By Advocate Sri R.S. Gupti.

Radhika Durai Swamy, Dii 
Delhi.

A. K. Mishra, Membe

w Bench Lucknow 

51/2009  

007

ember (J) 
sr (A)

40 years son of Late Sri Devi Deen GDS 
ab Post Office District Lucknow.

Versus

ector General Post

By Advocate Sri S. P. Singh.
Order (Orial)

By Hon’ble Ms. Sadhna Srivastava. Miember fJ)

The instant cc

non-compliance of the order dated 15‘h Decern

•ntempt petition ha;

Applicant

Dak Bhawan , New 

Respondent

O.A. 321/2007 whereby, this Tribunal has directed the competent

authority to decide the rep 

reasoned and speaking orde

resentation of the applicant by passing

r. The compliance r

by the respondents stating therein that in complijince of the aforesaid

direction, the respondents have considered the c 

and passed reasoned and speaking order dated 1 

speaking order is on record

2. We have gone throug 

the order passed by this Trib 

no case for contempt is made out.

3. Accordingly, CCP is dismissed. Notic

been filed alleging 

3er 2008 passed in

sport has been filed

ase of the applicant 

)* June  2009. The

lS Annexure CR -1. 

h the speaking orde 

unal has already bee

r and satisfied that 

: i  complied with and

discharged.

(Dr. PiyR. Mishra)
Miember (A)

vidya

es issued stands

_ ~̂ \£.cp
»adhn^srivastava)
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